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Notes 
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22.06.2018lat Port slairHQM 

Heard in MA.351/00941/2017, wherein amendments 

has been prayed for. Since the amendment is formal in 
nature and necessary for adjudication of the CA, the MA 

is allowed. The applicant is directed to carry out the 
necessary amendments in the: CA within ten days from 

today. 

MA.351/00942/27 is being dismissed as not 

pressed. 

List the OA in the next circuit sitting; 
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